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THE GAUHATI HIGH COURT AT GUWAHATI 
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH) 

 
N  O  T  I  F  I  C  A  T  I  O  N  

Dated: Guwahati, the 05th of March, 2025 
 
NO.HC.VII-348(Pt.I)/2012/1396/A### On the recommendation of the 
Judicial Academy, Assam, the Hon'ble Gauhati High Court has been pleased to 

direct the Grade-I, II & III Judicial Officers of Kamrup (M) and Kamrup to 
attend the “Duty under the Constitution of India of our trial and District 
Court Judges” scheduled to be held on 11-03-2025 at 05:00 P.M. in the 
Judicial Academy, Assam. 
 

The concerned Judicial Officers are directed to report at the venue 
(Judicial Academy, Assam, Amingaon) on 11-03-2025 by 04:45 P.M 
positively, for the aforesaid training programme.  

     

NO.HC.VII-348(Pt.I)/2012/1397/A### On the recommendation of the 

Judicial Academy, Assam, the Hon'ble Gauhati High Court has been pleased to 
direct all other Grade – I, II & III Judicial Officers of the States of Assam, 
Nagaland, Mizoram and Arunachal Pradesh to join the aforementioned 

programme through virtual mode. 
                        The joining link for the training programme is:   

https://bit.ly/41DZDkB 
 The General Instructions for Training (online mode) for 

participation is enclosed along with the Notification. 

By Order, 
Sd/- S. Dhar 

REGISTRAR (JUDICIAL) 
 

Memo No.HC.VII/348(Pt.I)/2012/1398/A                Dated: 05-03-2025 
Copy forwarded for information & necessary action to: 

1. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur, 
Guwahati, Assam. 

(He is requested to inform all the Judicial Officers under 
his control about this Notification). 

2. The Registrar (Admin./Vigilance), Gauhati High Court, Guwahati. 






